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The following Notification Nos./Date as mentioned in column No. (2) so far as it relates to
holding Link Court by the Judge/Court mentioned in columrn No. (3) at the place mentioned in
column No. (4) of the table below, are hereby discontinued :-

L. 2. 3. ; 4,
SLNo: Notification No., and date Name of Court Place

T 8608/I11-10-11/2000 dated 27-11-2014 & Civil Judge Class-Il, Marwahi ~  Pendra-road
548/111-10-11/2000 dated 23-01-2016 !

|

2 571/Checker/IlI-10-11/2000, dated Civil Judge Class-II, Bagicha - Pauthalgaon

~ 22/01/2018 v 5 - .

3 -10481/Checker/II1-10-11/2000 dated | Givil Judge  Class-II/JMFC,  Dallirajhara |
'01/11/2018 Dondilohara , l !

4 8832/Checker/111-10-11/2000, dated | Shri Satsh Kumar Khakha, Civil' 'Navagarh :

N 13/10/2017 iJudge Class-1I, Pamgarh

5 1738/Checker/111-10-11/2000, datedECiVil Judge Class-I/JMFC, Korba Karala

12/02/2019
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